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STATEMENT BY MINISTER

Postponement of launching of Prithvi
Missile

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
MALLIKARJUN): Madam, the Prithvi
project is a Surface-to-surface Missile
System designed and developed by the
Defencc Research and Development Or-
ganisation, The programme commenced
in July 1983. The final phase of trials
commenced in April, 1994. These trials
will take place in sub-phases. They are
scheduled to be completed by July,
1994,

In this connection a note wag received
trom the PMO by SA to RM that the
&rials be postponed till after the period
O PM’s visit to US between 14-21
Beay This has been done. Generally,
®sjor missile launchings are conducted
when the Prime Minister is in the coun-
By,

T would like to assure the Hon'ble
Members that there was and is no Inten-
Hion of stopping the trials. Since the
final phase triala are planned for Aprii-
Foly, 1994, the dates of the sub-phases
will be ruitably adjusted to that there
will not e eny delay in the completion
of trials. There is no question of pres-
suire from anywhere; nor Ils there anmy
jopard to the programme,

THE DEPUTY CHARMAN: Shri
Inder Kumar Gujral

SHR! M. A BABY: Madam, there &
a wery feeble thumping on the desks.

THE DEPUTY CHAIRMAN. Every-
body is tired at the fag end of the day.

SHRT INDER KUMAR GUJRAL
(Bihar): Madam. I rise to seck further
elucidation on cne or two points, Before
that, T must say that I am neither talk-
ing in terms of party nor talking in
terms of trylng tfo take any political
edvantege. 1 am speaking primarily—
that is why I am drawing the attention
of the Prime Minister and the House—
to point out the hazards for our secu-

tity. T think we il ars conewned.
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The Prime Minister ls the leader. 1
appreciate that, Therefore, pleaso dep’s
take it as 5 criticism or any effort o
downgrade anybody’s commitment te
national security, The statement is ven
genera] about the entire system ag such.
The controversy is greater about Prithvi
than even Agni. 1 hope, when the
Prime Minister weplies, he will be in
a Dosition to explain it. What is the
situatlon? To my mind, as far as }
understand, Prithvi ig a short-range mis-
sile. It has a range of 70 to 80 kilo-
metres and it can be extended, of course.
upto 150 to 200 kilometres. Is it a
fact or is it mnot a fact? !
think, the hon, Prime Minister
will be able to enlighten us on this
that every worthwhile army in the world
today hag already integra‘ed a short-term
mistile in its system. It particalarly
includes Pakistan. Tt is not recognised
to bs a legitimate part of the force, s
it a fact or is it not a fact? JIs It not
a fact that Pakistan has already integra-
ted both Hatf-I1 and Hatf-II? They got
these from China. Pakistan hag already
either integrated or {s in the procegs of
integratin~ M-11 which also has a longer
rapge of about 300 Xilometrsy  which
can also be extended up to 800 kilo-
metres. Thic has alrendy heen intecrated.
Is i g fact or is it not a fact? I
it a fact or is it not 5 fact that Saud:
Arabia obtained SS-2 from China which
they have integrated in their system
and s range is 2,000 to 2,500 kilo-
metres? Is it a fact or is it not a fact
thar the American hssis in Bahrain of
course, has much longer range and they
stand pointing  towards the sub-conti~
nent? Diego Georcia is known fo us
I would like to ask, “What Is ity impact
on our security system?” Having said
that, ¥ would like fo ask one more
thing,

THE DEPUTY CHAIRMAN: Mr.
Gujral, we are not discussing the
enfire Defence policy It i 8 very
specific statement that was asked for
by the Members and we have asked
the Governments to come over here. Tf
you want to discuss the entire Defence
Policy, 1 will ask the Chairman to allo-
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etz a day and we will discuss it. But,

foday, we would like to...(Interrup-
Laans) .
SHRI INDER KUMAR GUIRAL

(Bihar): If yop don’t want me to speak,
I will sit down.

THE DEPUTY CHAIRMAN: No, I
want you to speak. Bu; I want you
o speak relevant. . . (Interruptions).
ANluwaliaji, just a minute. Let me exp-
Iain to Gujra]} Saheb. We don’t mind your
speaking but on a proper subject. So,
you please speak on the specific subject.

SHRI INDER KUMAR GUJRAL:
Madam, I am speaking on the specific
swbject of missiles and I am not going
away from that. If I am going away
from that, you kindly stop me...

"THE DEPUTY CHAIRMAN: Any-

thing can be rTelated to missiles...
(nterruptions)
SHRI INDER KUMAR GUIRAL:

Y am speaking within the framework...

THE DEPUTY CHAIRMAN: Let us
have guided missiles and not unguided
misiles anywhere and at every place,

SHRI INDER KUMAR GUIRAL:
Madam, yoy know my habit. 1 don’t
spesk when I don’t have to. And I
dont speak unles; the matter is of an
wrgent concern. Madam, I think, you
will kindly leave me alone for a couple
of minuteg so that I can develop my
points,

THE DEPUTY CHAIRMAN: I can't
Joave you becamse 1 have to sit in the
Chair,

SHRI INDER KUMAR GUJRAL:
Madam, the ofatement itself is, If I may
wes that word, with all respects, very
bald It does not give us any idea as
to what type of things we are talking
wbou; and what the implications of
theze things are. The other day the
hon, Prime Minister enlightened the
House a great deal about Agnii I am
mo¢ going into that at the moment. But,
ot the moment, I would Iike tp say this
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thing only that some of ys, who have
some idea,—not much, but some of
which is about the system as it worke—
felt concerned when the Prime Mnister
said that the data analysiy to be collec-
ted might take one year or mighs take
more. Maybe, it is correct. But kindly
keep in mind the fact that the world
today is moving very fast and, therefore,
we may be very much. left behind, Ewen
now, we are left behind. The Prime
Minister also said that day that it was
only an experiment. Fine, experiments
have to precede a situation. Buf, I
would like to be assured about the life-
span of an experiment and as to whes
we can feel more secure and sure about
the missilisation of it and the inteara-
tion of it in our system. A concern
has been cansed, and T will take one
minute—Don’t get impatient, I will teke
a minute mare  When you give a dirty
fook, I cet very upset...

THE DFPIITY CHAIRMAN: Gniral

Saheb, I think, T have never beem
char~ad for Airty  looks... Unterrup-
tions,

SHRI M. A, BABY (Kerala): Madam,
you are gacd looking,

THE PRT™F MINISTER (SHRI P. V.
NARASIMHA RAO): The comment am
her looks is not warranted,

SHR1 INDER KUMAR € UJRAL:
Madam, wha* i3 the situation? The
Prime Minister, as the leader of the
nation hag every right to take decisions
keeping in view all the dimensions of
security. And we have confidence in
him. I am not questioning that. And
I am one of those who have complete
faith in his patriotism, in his knowledge,
in his experience. So, T am not ques-
tioning that also. I am only saying one
thing. Certain factors have been
coming before ug which have caused us
anxiety. And one of the latest factors
was the socalled non-paper. I have
raised this issue earlier also. The nom-
paper has fried to aim at something
I would only like to be assured and
T think, the nation alsp would fike to
be assured, by mo less 5 pervon thas
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e -Prime Minister himself, that he
ﬂunk, that this demand for , meeting
of the minds before he goes 10 America
does not have any other comnotation.
1 am satisfied if it does not have it.
But whatever has been leaked to the
Press hag its connoiation. Seconlily, ;
would omnly like thay we shouid be in
a position to know this, I have a piece
of iaformation. I am making 0y State-
ment with all the sense of responsibi-
lity that I have—that Mr, Talboit, after
going back from here, told knowledgeable
seurces, both in Europe and in America,
“Indiang are now in a trap and they can-
npt get out of it.”

Thaok yom very much,

SHRI EBE. BALANANDAN (Rerala):
Madamy, I will confine myself to the
statement. The statemont of the Prime
Minister has come in a situation where
all the citizeow of the country are
concerned abon; the imperialist belliger-
onpp ‘0f the United States. They want
w10’ do something in regard to our
migsile development and deployment pro-
grammeo. They have their own agenda.
Phit' has workdd up the enfire country
because the issue appeared in the Press
reporis in a bjg.way. The patriotic
Jm‘.ﬁam are worked up and they want
%6 know whether the Government's
stated Objective would be upheld or mot.
This is what we are all concerned about
wow. Therefors, if the launching and
development of the Prithvi missile has
heen stopped for some time because of
the absence of the Prlme Minister from

fha crontey 13 38 nof a Fad ihite Tt
vou shoun'd note the  anvicty of the
peorts also. Now the Priwe Min'ster,

by a clear statement, shon!? have stated
that we. the Indians, would not biudee
an inch from the stated policies of the
Government and that we world not snec.
cumb to the helligerence of the TInitzd
States. This assurance is what we vo1ld
ke. o -have from the Prime Minister T
think he will be able to assure us on
Mhis' point.

SEIliI JOHN F. FERNANDES (Goa):

gam _we, have .to compliment onr

nmentlsts because it is mentioned that
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the Prithvi misils s o8 good 29 the
Patriot missile of America. It is a
defence missile. But, a1 the same time,
there «re Press reports that three of
our cities are being targeted by some
missiles by some countries across oulr

borders and also in the West. The
rome;  of the cities are Jalandhar,
Amritsar and Bhatinda. May I koow

from the Government whether there is
any truth in these Press reports and

what precautions the Governmeny of
India is taking?

Thank you, Madam Deputy Chair-
man.

THE DEPUTY CHAIRMAN: Thank
you, Mr, Fernandes for being brief.

SHRI MISA R. GANESAN (Tamil
Nadw): Madam, in the statement, the
last sentence says: “There is no questxon
of pressure from anywhere nor is there
any jeopardy to the programme.”

Madam,! in relation to the cryogegic
engine deal, we had a bister experience.
Why,Russia, refused to supply the cryo-
gepic engines and transfer ify technology
to India? I+ was because of the infes-
vention of the United States. Cryogenic
engines are meant only for our space
programmes and we repeatedly assured
them of this. But, in spite of this
after the successful launching of Prithei
and Agni, the US thought that these
cryogenic engines  would be used for
onr defence purposes, So, they inter-
vened and Russia refused to supply
the --yogenic engines., Simliarly in thig
Algn wp are having that feer. The hom
LeT o P50y e hag (o clariv thie nping.

Tk vou

I CHIIMANBHAI MEHTA (Go
jarat): Madam, the reason for posi-
poning the trials during the absence of
the Prime Minister from ‘he country
is explained here. Tf this is the case
generally and in the presenco of the
Prime Minister such  programmes are
conducted, then there is no reason to
worry about this, I fthink that India,
beipz ong .of ahe mo§t; Jmportant  cour
riem, mnot be bullied by auyase.
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Then, why should we take cognizance
of Mr, Talbott talking {o some lobby
in wbe USA, the NPT lobby? He may
speak in his own line to suit his con-
venience. Therefore, 1 don’t know why
we should ~e worried about Mr. Talbott.
b tkiak the  stetement of the Primea
Minister i catisfactory. But to further
convince the country and our citizens,
the Prime Minister should firmly assure
that thiv programme is going to be
conducte/). T request the Prime Minis-
ter 1o give such a firm assurance.

Thank you, Madam,

SHRI K. R MALKANI (Delhij:
Madam Deputy  Chairman, the hon.
Minister of State for Defence has said
that major launching are not normally
done in the absence of the Prime Minis-
ter. I wish the tour da‘es of the Prime
Minister were changed instead of the
dates of the launching of the missile.
This change in the programme... (In-
terruptions) . .

It is nor a matter for laughing because
such chinges will send wrong signals.

The hm. Minister has also said that
there is no pressure, 1 think, pressure
is there, Pressure is always there. The
problem arises when you begin to yield
to that pressure. (Interruptions) In seems
to hurt them. The problem is not the
pressure. The pressure will be pplied.
We shorld not he  vielding to these
pressures, But, T am sorry to say that
in case sfter case. we have yielded to
pressure,

AN HON. MEMBER: No.

SHRI K R. MALKANI: For exam-
ple, the US President himself had said
that the Human Righty Commission in
India wns set up at the instance of
America, This is Presidenr Clinton
saying it, not the BJP saying it. This
jv not the only thing (Interruptions3.
Madam Deputy Chairman, Y seek your
protection. This kind of intolerance
is not the only thing (Interruptions).
way -they are trying to interrupt me.
Yoy should be strong enough to face
it apl answer it We are here as
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friends and colieagues. T....h sa20ulg
not hurt you. Let us lake the case ot
the Missile. Al] these years, we have
been nhearing about Agni as a mussile.
Then one fine morning, our hon Minw-
ter of State for Defence comes up and
says, there is no such thing as Agm
as a missile, but it is a technological
capability demons!ration. Whom are
you fooling? We did not give this
name to this particular device. It
was the Government, iy was the DRDO,
winy gave . chis litte  Why are you
trvine to vrigge out of 1?7 What 1s

the great idea?

Only recen'ly, four days back, there
was this case of that Non-Paper. I
think, it was very correctly put: It was
not a piece of paper, it was a piece of
“namite  Here are people telling us
tha: we have made a commitment about
multilateral  necotiations on NPT in
October or September, whatever it was,
and we are trying to wriggle out of it.
This House would like ‘o know, the
whole country would like fo know,
whether we had made any commitment,
what the nature of that commitment
was and whether we have wriggled out
of it. TIs it a case of their misunder-
standing us, or our  misunderstanding
them? There seems to be a Yot of con-
fusion, there is a lot of arm<wisting
from the other side. and, 1 am sorry
to say, a lot of confusion at this end.
So, this confusion must end. This
House would like to be assured, the
whole country would like to be assured
about our missile programme, the indunc-
tion and deploymen: of Prithvi, and
going ahead with Agni. Thank youn,
very much,

SHRI N. GIRI PRASAD (Andhre
Pradeshy Madrm. it is quite clear from
the statement that this trial of Prithvi
has been postponed  because of the
Prime Minister’s visit to USA. But, I
won'ld like +0 tnow why thic information
has come to the House in the form of
a statement, after , oreat deal of debate
in our Momse and a'so in Lok Sabha.
You shon'd have told the Howse before
vou have announced this vrogramme
because, earlier. the Minister of State



547 Statement

for Defsnce clearly san! that thig pro-
gramme i going ahe.d.  But, after
that, the American pressure and also
their ipkrvention and also many reports
from the USA and the secret talks im
London capping of Agni and delay in
Privre .. all these fouys created doubis,
grave doubts among the people of India.
Of course, as far as the ruling party
is concerned, they may not be concorned
because they belicve.. . '

SHRIMATI JAYANTHI NATARA-
AN Why? We gre 11l concerned  “Whai
is 3l this?

It o ypiions)..

S0 80 K. T, RAMACHAMDRAN
Tiag e “Tog are wearing coloured
Mae . Vo3 oo eve vthine in a diffe-

rent woy.

SHR! AJTIT P, K. JOGL: We are no
leas p riotic than you.

SHR! SK.T. RAMACHANDRAN:
You are unnecessarily suspecting even
a small thing
(Znterruptions) Mr. Giri Prasad, please.
BT TATACTS B

THE DEPUTY CHAIRMAN: Mr.
Sirp Poasid ¥ would. . (Interrupt/ons).

SHRT M GIRT PRASAD: The ruling
rarty  rove Ces] . (Infermuptons). .-
concemsl abour the doubty and anxie-
ties the Opposition is having and the
people are having And the people
have to be gotisfed with “he  correct
Dosition as far 5 the Government policy
is concerned. So, they may have confl-
dence in the Prime Minis’er and the
Governrment as a  whole. Bnut  the
Opposition and the general public, unless
they arg assured of the truth, will not
be satisfied. My first contention is, why
did the Government not come forward
to share this information with the Houme
mach earlier? Also abont the deploy-
ment, the s'atement i» not clear about
deployment of these Prithyl missiles.
Barlier it was stated that the Prithvi
missible has come *0 the operational
stage amd these missiles wi¥ be deploy-
ol. B they have not beem doployed
aed ttre b pe ami: sswrEmes. As
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far as the (rial, are concerned, it Das
been siiled already. Now whether theve
is auoy definite commitment by the
Governmeng to deploy these mussiles, 1
would like to know, because these were
already Jermwonitrited in the  Repubiic
Day Parade and this House discussed it
last time. We want to know whether
any decision has been taken by the Gov-
emment with regard to their deployment
or any commitment in this regard.
Thank you

SHRI S MUTHU MANI (Tamy
Nadu): I want to seck only one clari-
fication, Launching of the Prithvi mis-
sile was finalisad much before and the
visi; of the Prime Minister was finalised
only recently. X the Prime Miaister
thought it fiy fo postpone launch’ng of
Prithvi missile rather than pos'posing
his visit to the blow hot blow cold
U.S.A., T have nothing to sny. But
let the Prime Minis‘er assure *‘be House
and the mation fhat not onlv the trialx
Af  Prithvl hat  alaq  forther prodnc-
tion of Prithvis will not be stopped affe
hisg visit to the US,

sfredy @y wrm (o)
=gregr, ¥ oft F% Fmar e §

THE DEPUTY CHAIRMAN: I have

taken only one person from each pary

SR gewy T o Fd-a
Ay F A o7 i § Hfew

THE DEPUTY CHATRMAN: I con-
sider vou as a person. as » Member
of Parliament. On women’s issue, 1 am
sorry, I cannot make an exception.

SHRI SOMAPPA R. BOMMAT (Oris-
sa): Madam, I will jus¢ take a minuate.

THE DEPUTY CHAIRMAN: With
doe Tespect to yon, Mr. Bommai, please
abide by what ¥ have said, I have
other reques’s also from the Congress
Party, from the BIP byt T am calling
ooty one person from each party. 1
have the name of Mr. Jagesh Desai
befny me which T heve mot el
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THE PRIME MINISTER (SHRI P.V.
NARASIMHA RAQ): Madam, I am
very grateful to the hon, Members for
the concern they have expressed one
manner or the o‘her, Apart from the
concern that needs to be noted, I would
like to assure them that I have not
only noted their concern but T have the
same concern. T have never had any diff-
erent view. I wish we had a full debate or
the missile programme of the Govern-
ment. Tn fact, we had given presenta-
tiong in the Consultative Commitiee of
Parliament, if T remember right. It can
be done gain for Members of both
Houses of Parliament anywhere where
they can assemble and there should
be no difficulty abour that. Tt will not
be possible for me to give detaily in
rezar{ to every programme that we
have. nor every programme that is
being develored o- has been developed
around ns. T have a map with me
which shows the kind of missile deploy-
ment which could be triggered off
aryund India and T entirely agree with
Gaujralii that it makes one fee! concer-
ned.  Yes. That i why, there has
been a programme on missiles which
we are discussing today Tt is a missile:
it is being develoved. Iy iz in the final
stages and there will he no delav  in
the original schedule of its comvletion.
This has been stated. T would like the
Members onlv to understand if the
Prime Minister iy not in the country and
these test-firings, etc., are done, it will
cause embarrassment in case of a parti-
cular result. So, it was  considered
necessary to postpone it for these 7 or
8 or 10 days. which could be easily
adjusted later. So, there was no great
intention of either giving it up or stop-
ping it or anything.

I, once again, want to tell the House,
til) this minute, no pressure has come
on me to do anything about this pro-
gramme. I would not have concealed
it from the House if there had been
any pressure. But in any case, what
our response is going to be is more
important. ‘That response is quite clear,
on which T have given an assurance. an
unequivocal assurance, in this Honse.
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I do not know what clso 1 have to
say. I am going on a goodwill mission.
I do not think we can do without these
friendly visits in the present-day world.
It is one of those visits which I have
paid to many other countrics, It o
happened that for vome reasops, which
could have been avoided, this visit
has assumed certain atmosphere. But
then what is dome is dome, Probably,
we would need to updo this by way
of friendly dealings, firm dealings, adher-
ing to our policies, making others under-
stand our policies.

1 can nlso assure ihe House that in
my career for the last 14 ycars—with
a little break—in the Central Govern-
ment, T have not failed to convice o'hers
of what I am saying on a particular
subject. It ix a question of your persua-
siveness, It is not a question of your
coaversion, We do  not get converted,
howsoever a person’s advocacy may be.
Bug this diplomatic process is 5 conti-
nuous one. Decisions are taken not
because someone has pleaded his case
very well in front of us, or, we have
pleaded our case well before somebody
else. What happens in these discussionn
is a3 better understanding, not necessarily
a hatter agreement. That is all there is
to it

T would, certainly, welcome wugges-
tions. ¥n fact, Gujralji has given some
suggestions for which I am grateful to
him. There is no party matter in *his.
Even now, in the next  twenty-four
hours, if there are anv suggestions from
Members on what line I should take
on a par‘icular subject. or. if they have
any information. as Guiralii said. which
I may not have, or, Y happen fo have
just the opposite information. T would
take it

A1l these things oo on: these -
papers. e’c. Non-paper is a non-paper
only. When it is a nom-paper, why
should anvone treat it ac a naner at all?
It is a noppaper because it i nox %o
be treated as , paper. That is how
it is. Dozens of non-pavers fiv around
when we are having a  negotation..
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Otherwise, you would' never put your
penr to- the paper. -

If it becomes , paper, it becomes
part of the record and them yop ute
tied by it. So, there is no question of
beimg tied by anything. We have clearly
sta'ed the case and I would like hon.
Members to rest assured on all these
questions which they have raised.

SHRI VIREN J. SHAH: What about
the anti-missile missile?

THE DEPUTY CHAIRMAN: Now,
no misguided missiles, please.

SHRI VIREN J. SHAH: Madam, I
would like to ask the hon, Prime Minis-
ter aboui the anti-missile missile.

THE DEPUTY CHAIRMAN: T have
not permitted you. Mr. Viren Shah
Y am sorry. This matter iy over. We
are on family planning now. I am on
time-planning, T will cal] the next spea-
ker. ..

SHRI M. A BABY: Madam, just
now, we were discussing the health of
the nation

DICUSSION ON THE WORKING OF
THE MINISTRY OF HEALTH AND
FAMILY WELFAREContd,
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